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Monthly Emoluments of C. R, P.
ConMabulary

1934, Bhri Nitiraj Singh Chandhary:
Will the Minister of Home Aff;irs be
pleased to state:

(a) the tota] monthly emoluments
paid to the Constables ang Head Cons-
tables of the Central Reserve Police;

(b) whether these emoluments are
equal to or less than the emolumaents
paid by States to their police cons-
tables and head-constables; and

(&) U leas, by how much per month
and vis-g-vis which Btate?

MAY 31, 1967 Written Annwery

Io5a
tsbles and Head Coustables 6f the
Central Reserve Folice:

Pay Scales  Dearmess
Allowance
1. Constables

R 75-1-85= Rs. 47/
Bg-a-gs 47/~ p.ooa.

2. Head Cons~  Rs. 100- Rs. 47/- fox
Bl i 3= 47/

dated in the lines whether at
Headguarters or in the

area. They are also entitled to &
detachment a'lowance at varying rates
and city compensatory allowance
wherever admissible,

(b) and (¢). The information i»
being collected and will be laid on the
Table of the House.

Officers from States on Deputation fn
Deltd

1036, Shrimati Savitri Shyam. Will
the Minister of Home Affairs be pleas-
ed 1o state:

(a) the number of State Civil Ser~
vice Officers from ofher States who





